Income Tax Appellate Tribunal, Mumbai Benches, Mumbai

. Consolidated list of orders ready for Pronouncement on 30.09.2026

Before Shri C N Prasad, JM & Shri G M Doss, AM

Sr N £t cess Bench/ Date of
No. ITA No ame of the assecssee Author Hearing
1-2 | ITA |297/M/26 _|Cyqurex Systems Pvt, Ltd. C/AM _ | 12.08.2026
3-4 | ITA |3499/M /26 |Cyqurex Systems Pvt. Ltd. C/AM | 12,08.2026
5-6 | ITA |4637/M /26 |Cyqurex Systems Pvi. Lid. C/AM 12,08.2026
7-8 | ITA |22/M/26 _ |Prakash Parmapand Nathani C/AM 19.08.2026
7-9 | ITA [4982/M/25 [Imp Powers Ltd, C/AM | 19.08.2026
17-10 | ITA |4763/M /26 {Heena Sidhu Foundation for Sports ‘ C/AM 19.08.2026
- _Before Shri O P Kant AM & Shri Anikesh Banerjee, JM
Sr Bench/ Date of
No. ITA Ko Name of the asseessee Author Hearing
1 ITA [5541/M/26 (Indian Clearing Corportion Lid. C/AM 25.08,2026
2§ ITA [2220/M/26 |Smartstream Technologies India Pvi, Ltd. H/AM 25.08.2026
Before Shri Anikesh Banerjee, JM & Ms, Ratna Dasgupta, AM
St : Bench/ Date of
No. ITA No Name of the asseessee Author Hearing
1 | ITA |4815/M/24 [Kodak India Pvt Ltd. K/JM 04.09.2026




IN THE INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES, MUMBAI

Orders ready for Pronouncement on 30.09.2026

Combination: Shri Om Prakash Kant, AM & Shri Aniikesh Banerjee, ]M

8. ITA No. Name of the Assessee Bench D.O.H DOP Author
No _
i 5541/MUM/2026 | Indiat Clearing C 25.08.2026 { 30.09.2026 AM.
Corporation Ltd,
2 2220/Mum /2026 | Smartstream H 25.08.2026 | 30.09.2026 A M.
Technologies India Pvt.
Lid.
(Saumya Srivastava)

Sr. Private Secretary




MUMBALI

30.09.2026

IN THE INCOME TAX APPELLATE TRIBUNAL MUMBAI BENCHES

Orders ready for pronouncement on 30.09.2026

BEFORE SHRI. CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER

AND

SHRI. G. M. DOSS, ACCOUNTANT MEMBER

Bench Author

sr. ITA No. Name of the Date of
No Assessee Hearing
1 | 297/Mum/2026 | Cyqurex Systems | j; 052026 | ¢ AM
Private Limited
2 | 3499/Mum/2026 | Cyqurex Systems
Private Limited 12.08.2026 C AM
3| 4637/Mum/2026 | Cyqurex Systems
Private Limited 12.08.2026 C AM
4 22/Mum/2026 Prakash
Parmanand 19.08.2026 C AM
- Nathani '
5 4982/MUM/2025 Imp Powers
Limited 19.08.2026 C AM
Heena Sidhu
For Sports
A

Aditi Pandare
Private Secretary
ITAT, Mumbai Bench



IN THE INCOME TAX APPELLATE TRIBUNAL
MUMBAI BENCH “K” MUMBALI

SHRI ANIKESH BANERJEE, HON’BLE JUDICIAL MEMBER

AND

MS. RATNA DASGUPTA, ACCOUNTANT MEMBER

List of orders to be pronounced on 1* October, 2026 (Thursday)

Sr.No. | ITA Number | Name of Assessee Date of Bench | Author
hearing

1. 8904/M/2025 | FREUDENBERG 16.09.2026 | K JM

GALAL HOUSEHOLD

PRODUCT PVT LTD

Sowmk Qag
Soumili Das
PS

Mumbai, Dt :30/09/2026



